FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF AGRS PROJECTS LLP

SI.No | Particulars - | Details - |
1 | Name of corporate debtor AGRS Projects LLP -

2 | Date of incorporation of corporate debtor 26 December 2017 - _—_

3 Authority under which corporate debtor is | Registrar of Companies, -Vijayawada

incorporated / registered - .

4 Corporate Identity No. / Limited Liability AAL-5103
- Identification No. of corporate debtor S -

5 Address of the registered office and Flat No.501, RR Pramodh Apartments, RR Colony,

principal office (if any) of corporate debtor | Near New Collectorate , Reddy Gunta Checkpost,
Chittoor — 517002, Andhra Pradesh.

6 Date of closure of Insolvency Resolution 15 October 2022
| Process - o - _
7 Liquidation commencement date of 22 December 2022 (NCLT, Amaravati Bench
corporate debtor passed order dated 06 December 2022 vide

TA(IBC)/344/2022 in CP (IB) No. 21/9/AMR/2020.
(Order received on 22 December 2022)

8 Name and registration number of the Sunkara Venkateswara Rao
| insolvency professional acting as liquidator | Reg.No. IBBI/IPA-002/IP-N01007/2020-21/13446
9 Address and e-mail of the liquidator, as Plot No.18B, D Block Expansion, Auto Nagar,
registered with the Board Gajuwaka, Visakhapatnam, Andhra Pradesh-
530012.
svraocs(@gimail.com -
10 Address and e-mail to be used for Plot No.18B, D Block Expansion, Auto Nagar,
correspondence with the liquidator Gajuwaka, Visakhapatnam, Andhra Pradesh-
530012.
o agrsprojectscim@gmail.com
11 Last date for submission of claims 21 January 2023

Notice is hereby given that the National Company Law Tribunal, ‘Amaravati Bench has ordered the
commencement of Liquidation of AGRS Projects LLP on 22 December 2022.

The stakeholders of AGRS Projects LLP are hereby called upon to submit their claims with proof or update their
claim submitted during the Corporate Insolvency Resolution Process on or before 21 January 2023 to the
liquidator at the address mentioned against item No.9 or 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may

submit the claims with the proof in person, by post or by electronic means.
S -\/lci(% .

Sd/-
Sunkara Venkateswara Rao, Liquidator
Date: 23 December 2022 IBBI Reg.No: IBBI/TPA-002/IP-N01007/2020-21/13446
Place: Chittoor AFA Valid upto 29 March 2023

Submission of false or misleading proof of claims shall attract penalties,
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FORM B
EEB] STATE BANK OF INDIA PUBLIC ANNOUNCEMENT A
STRESSED ASSETS RECOVERY ERANCH (Regulation 12 of the Insolvency and Bankruptcy Board of India A A R o H A

2" Floor, Upstairs of TSRTC Building Commuters' Amenity Centre, Koti, Hyderabad-500095. (Liquidation Process) Regulations, 2016)

Land line No. (Off): 040-24651352 [ 1325, E-mail ID: sbi.05172 @sbi.co.in FOR THE ATTENTION OF THE STAKEHOLDERS OF AGRS PROJECTS LL AAVISHKAAR GROUP
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES N PARTICULARS — DETAILS | AROHAN FINANCIAL SERVICES LIMITED
E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of 1.1 Name of te debt AGRS Projects LLP Renist ffice: PTI Building. 4th FI =] It Lak \V Kolkats - 7 1. West |
Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the ameol corpora.e = ! DR .Eulhimg nsdlooflon ,Sa LIS, U N -~ £330, PR D
Security Interest (Enforcement) Rules, 2002. 2.| Date of incorporation of corporate debtor 26 December 2017 T: +91 33 4015 6000 | CIN: UT4140WB1991PLC0O53189

PUBLIC NOTICE

Motice seeking ‘Expression of Interest’ from Asset Reconstruction Companies

Authority under which corporate debtor is
incorporatediregistered

Corporate identity number / limited liability
identity number of corporate debtor

Mobice is herety given to the public in general and in particular to the Borrawer(s) and Guarantor(s) that the below 3.
described immaovable proparties mongagedicharged to the Secured Craditor, the Physical Possession of which
has bean taken by the Authorised Officer of State Bank of India, the secured craditor, will be sold on “As is Where 4.
is", “As is What is" and “Whatever there is” basis on 30.01.2023, for recovery of Rs.59,83 886/- (Rupees.
Fifty Mine Lakhs Eighty Three Thousand Eight Hundred Eighty Six Only) as on 20,92 2022 and further ]
interest, expenses and costs there on, due to the secured creditors (State Bank of India) from Borrowers ; S,
Telluri Sreedhar S/, Sri. Balaankanna (died), Rep.by his Legal heir'Successor/Wife Smt. A.Shobha Rani,
Major, Rio.54, Vanitha Enclave, Tirumalagid, Near Aruna Enclave, Secunderabad-500015. Also at : Rio.Flat

Registrar of Companies, -Vijayawada

AAL-5103

(ARCs) for sale of Financial Assets by Archan Financial Services Limited (Arohan)

Flat No.501, RR Pramodh Apartments, RR Colony, Near New
Collectorate , Reddy Gunta Checkpost, Chittoor 517002,
Andhra Pradesh.

15 October 2022

Address of the registered office and principal

) In terms of Archan Financial Services Limded's policy on sale of Financial Assets 1o ARCs and in line with the reguiatory guidedines
office (if any) of corporate debtor

Arohan nlends o undertake sale of the followsng loan accounts to ARCs under a Swiss Challenga Method as given below. YWe invile
you ko indicale your ‘Expression of Interest’ (EOT) in acqueing these Financial Assels
(A i INK Cr a8 on MNovembess 30, 2022

6.| Date of closure of insolvency resolution process

Mao. 1213, 12th floor, Block-E, Jains Carfton Creek, Khajaguda Village, Serilingampally Mandal, R.R.District- 7| Liquidation commencement date 22 December 2022 (NCLT, Amaravati Bench passed Tite of the T Pricel | Starting Price for
500032. The reserve price will be Rs. 67,50,000/- (Rupees Sixty Seven Lakhs Fifty Thousand only) and the of corporate debtor grgelr Ega,tqed g?/g/mg/g%rz %023 gde IA(IBC)d/344/2022 in s | sccount No. of :ﬁ:;ﬂih Binding Ofer on | counter bid with g% | 1™ of
earnest money deposit will be Rs.6,75,000/- (Rupees Six Lakhs Seventyfive Thousand Only), by [()e c)emober 22) - (Order received on no  (“Stressed accounts e - Eul‘.ufll:,-' Receipts (SR) E_:-}T-su- hS-:-.'.urlt]l

o - T . . P Azzein®) nfis soisfila (SH) bass

SHORT DESCRIPTION OF THE IMMOVABLE PROPERTY WITH KNOWN ENCUMBRANCES, IF ANY 8.| Name and registration number of the insolvency | Sunkara Venkateswara Rao T Porticlic  of | T N | m
All that the Semi-Finished Flat No.1213 in 12th floor in Block-E of "JAINS CARLTON CREEK™ having buift up professional acting as liquidator Reg.No. IBBI/IPA-002/IP-N01007/2020-21/13446 Unsecured
area of 1060 sq.ft. with one Car parking slot admeasuring 140 sqft, in Stilt Level undivided share of land . . MF g - 62,00 96,60 Security

' i _ p r 9.| Address and e-mail of the P!ot No.18B, D Block Expansion,Auto Nagar,Gajuwaka, i Stresssanps | 131875 278,80 . e

admeasuring 30.08 sq.yds, out of 66066 s5q.yds, in Sy.Nos, T4F, 76/F, 117, 118, 119, 1207 122 124/F, 125, lqidato, s regisered wih Board Visakhapatnam, Andhra Pradesh-530012. -t eipts

126 127, 129 1328 133, 134/P 138F 139P 140, 141, 142 142784, 143/P, 144 145/P, 146/P, 147/P. 150/F
151/P and 152 of Khajaguda Village, Serilingampally Mandal, B.R_District, standing in the name of deceazed
person/bormowermortgagor Sri.Telluri Sreedhar and bounded by: North : Open fo sky, South ; Open to sky,
East: Corridor, West : Open fo sky.
Reserve Price: Rs.67,50,000/-; EMD: Rs.6,75,000/- ; Bid increment amount: Rs.20,000/- 1

Auction Date: 30.01.2023; Auction Time: 11.00 AM to 4.00 PM

Last Date & Time for EMD Remittance. 29.01.2023, 5.00 pm

PROPERTY ID: SBIN200034952588
(a) All the prespective bidders to register themsehes in http:iibapi.in-> Bidders Registration or by typing the
URL: https:/fwew.mstcecommerce.com/auctionhome/ibapifindex.jsp on browser well before the auction

svraocs@gmail.com

Plot No.18B, D Block Expansion, Auto Nagar, Gajuwaka,
Visakhapatnam, Andhra Pradesh-530012.
agrsprojectscirp@gmail.com

21 January 2023

Notice is hereby given that the National Company Law Tribunal, Amaravati Bench has ordered th
commencement of Liquidation of AGRS Projects LLP on 22 December 2022.

The stakeholders of AGRS Projects LLP are hereby called upon to submit their claims with proof or updat
their claim submitted during the Corporate Insolvency Resolution Process on or before 21 January 202
to the liquidator at the address mentioned againstitem No.9 or 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors ma

10| Address and e-mail to be used for

correspondence with the Liquidator The mlerested parties may note the following in respect of the sale process

& Arphan shall sell these Stressed Loans under a Swiss Challenge Method based on axsting offers in hand and the sasd offeror wil
have the nghl 1o maich the highes! bid. The procass fo be follwed lor conducling the sabe includng the bid submission dale, bid
paramélers and evaluabon crilena shall be communicated saparalaly only 1 tha pariies who have submifted thelr EOI within the
timalings ghven in this nolice. Archan resarves tha nght (o sell these assats in whola o in parl, in ong or mullipls pools. Arohan
resarvas the nght al iis sole discrabon, withoul assigning any reasons, lo nclude additional assals 1o and / or withdraw caran
assets or all the assels from the abovamentionad pool with dua notification to B interasted parbos

b. Trusteaship | Managaman! fod is cappad £ 6.00 % par annum on ihe lowar and of ha ranga of Nel Assals Value (NAY) of the
outstanding SRS, Trusles may charge & one lime Trusbeeship | Managarmen ea al the end of 18 monihs rom acquisstion with a cap

Last date for submission of claims

dale fo participate in the E-auction of the above property. (b) Suggest the buyer to download the videos/pholos
provided in “Buyer Guide for Login & Registration" section 1o know the process flow for the auction to be

submitthe claims with the proofin person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

conducted. (¢) For detased terms and conditions of the sabe, please refer fo the link provided in website URL:
hitps:Hibapl.in-> Search Progerty by providing auction date a=s All, select bank az 5Bl Bank, accept the terms
and conditions and search

NOTE: (1) Pending Payments of Rs.13,22 358/ to Jain Housing & Constructions Ltd. (2) Power Bills,
Municipal Taxes, if any will be bome by the successiul Bidder. For further details Contact: (1) TM Jayaramudu
(ChiefManager) : 9494431002 (2) AG Satyaprasad (Manager) : 9867646896

Sdi- Authorized Officer, SBI, SARB, Koti, Hyderabad,

Date: 23.12.2022, Place: Hyderabad

CHOLAMANDALAM INVESTNENT AND FINANGE COMPANY LIMITED

& Chola

Faplier n eller e

Corporate Office- 1st Floor, 'Dare House', No. 2, N.S.C. Bos Road, Chennai -600001

POSSESSION NOTICE Under Rule 8 (1)

WHEREAS the undersigned being the Authorised Officer of M/s. Cholamandalam Investment And Finance Compan
Limited , under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security InterestAct, 2002 (54 of
2002), and in exercise of the powers conferred under Section 13(12) read with Rule 9 of the Security Interest (Enforcement)
Rules, 2002 issued Demand Notice dated mentioned below under Section 13(2) of the said Act calling upon you being th
borrowers (names and addresses mentioned below) to repay the amount mentioned in the said notice and interest thereon
within 60 days from the date of receipt of the said notice. The borrowers mentioned herein below having failed to repay th
amount, notice is hereby given to the borrowers mentioned herein below and to the public in general that the undersigned ha
taken possession of the property described herein below in exercise of powers conferred on me under sub-section (4) of Section
13 of the Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002. The borrowers mentioned here in above in
particular and the public in general are hereby cautioned not to deal with said property and any dealings with the property will b
subject to the charge of M/s. Cholamandalam Investment And Finance Company Limited for an amount as mentioned
herein under and interest thereon. The borrower's attention is invited to provisions of sub-section (8) of Section 13 of the Act, in
respect of time available, to redeem the secured assets.

Name and Address of the Date Of | Qutstanding Details Of The Date Of
Borrowers & Loan Alc no. Demand Amount Property Possessed Symbolic
Notice Possession
Loan Agreement No. SCHEDULE-A
HL03VIS000000210 Rs.2157126/- | Ajithat site measring of 32 Sq.Yds. or 26.756 Sq.Mts  20-12-2022
RAVOORI SAI SATYAMANINAGA  13/10/2022 ason  being 1/38th undivided and unspecified shareout of
VENKAT SAGAR 10-10-2022 | the total extent of 1216 Sq.yds. Residential unit Flat
\1/ ]Sg EﬁéL’Jtﬁé‘?ﬁ HX N28,H BRSANL no. SF-30 in Second Floor of “SRI SAI GANESH
' TOWERES’ with a plinth Area 855 Sft. (including
PRADESH 530002 common areas, Balconies) Covered by Survey
PRABHAVATHIRAVURI No.126/1 of DESAPATRUNIPALEM village,
118 25/1/1 plotno 20, BSNL, Parawada Mandal, within the limits of Greater
\P/gzlé)hégatggg\déb\zNDHRA Visakhapatnam Municipal Corporation, Visakha
RAVOORI SAI SATYA MANI NAGA patnam Dist. Registration District of Anakapalli and
VENKAT SAGAR Sub- Registrar of Lankelapalem, the total property
Desapatrunipalem revenue village boundgd by:East : Road, South : Road and Property
parvada mansal NA Anakapalle belonging to M. Suryakanthamma, West : Property
531021 belongs to M. Narasinga Rao, North : Property
PRABHAVATHI RAVURI belongs toY.Rama Rao.
Desapatrunipalem revenue village PROPERTYOF SCHEDUITI_E -B
parvada mansal NA Anakapalle The undivided and unspecified share of 32 Sq.Yds.
531021 owned by the first party together with
Residential unit Flat No. SF- 30, Second Floor built
up area of 855 Sft. Inclusive of Balconies,
proportionate common area in “ SRI SAI GANESH
TOWERS” and bounded by;
East : common corridor, South : Open to Sky, West :
Property belonging to Moturi Srinivasa Rao,
North : Property belongs to Y.S.Rama Rao.,
With all easementary rights
Date:20-12-2022 AUTHORISED OFFICER

Place: Visakhapatnam CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

= ORIX LEASING & FINANCIAL SERVICES INDIA LIMITED
% {formerly known &5 OALS Auto Financial Services Limited) (A Subsidiary of ORIX Auto Infrastructure Services Limited)
Regd. Office : Plat Mo. 94, Marol Co-operative Industrial Estate, Andhen-Kurla Road, Andheri (E), Mumbad - 400 058
{:}Rlx Tel.: + 91 22 2859 5093 / 6707 0100 | Fax: +91 22 2652 B549
Email; info@orixindia.com | wewooriandia.com | GIN: UT4900MH2006PLC163537

(Notice under Section 13 (2) of the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002)
The: following borrowers and co-borrowers availed the below menbioned secured loans from ORIX Leasing & Financial Services
India Limited. The loans of the below mentioned bormowers have been secured by the mortgage of their respective properties. As
they have failed to adhere o the lerms and conditions of the respective loan agreements and had become irregular, their loans
were classified as NPA as per the RBI Guidelines. Amounts due by them to ORIX Leasing & Financial Services India Limited, are
mentioned as per the respective nofices issued more particulary described in the following table and further interest on the said
amounts shall also be applicable and the same will be charged as per contractual rate with effect from their respactive dates

Outstanding .
Sr Loan T Name Notice :
ol qrm“ s r gl || hﬁ:tfi :2(2] N Details of Secured asset
1 |LNOOOGII0014938( SME [1. M Jahind Rao INR 20122022 |Property-1:- All That Piece And Parcel Of House Mo,
LNOOODO0001 9260] Secured 2. Nearudi 236,94 281.62 5-171, Admeasuring 791912 Sg. FL. {carpet Area), &
LWNOOQOO000009201]  Loan Lakshmi QB89 5q. FL (builtup Area), Situated Al Raidurg
3. Meerudi Kiran Mavkhalza ‘illage, Seriingarmpally Mandal & Muricipadty,
Kumar Hyderabad And Bounded s Morth: House OfF
4. Jai Bhavani Sharfuddin, East : H. No. 5-17 & Neighbors, West
Traders : House Of Pentaiah & Others, South : Road
Property-2:- All That Piece And Parcal Of House No.
517, Land/plot Area THE6.61 Sq. Yds., Situated At
Raidurg Mavkhalsa Village, Serilingamgpally Mandal
& Municipality, R.R Dist., And Bounded As; North :
House Of Sri Sharfuddin, East : House Of
Vendors H. No. 5-17 & House Of Neighbors, West
: House OF Kumari Pentalah, Sowth : Road
2 |LNOODDD00O15TE| SME |1 Nagaraj INR 2012 2022 |All That Piece And Parcel O H. No. 18-137/601 (old
Secured| Peddanrabhona | 94,37 637 .41/ Mo. 18-137/9), Constructed, Admeasuring 200 Sg.
Loan |2 Ramadevi Yds., On Plot No. 111, In Survey Nos. 8680 & 561
Peddanrabhora Situated At Hanumanpet, Under Ghme Malkajgiri
3.5anal Fire Circle, R.R. Dist., Telangana, 500047, And Bounded
And Safety Az Morth : House No. 18-137/8, South : Plot No.
Enginesrs 110, East : Plot No. 136, West: 25'-00"Wide Road

You are hereby calked upon o pay the amounts due to ORIX Leasing & Financial Services India Limited &5 per details shown in the

above table with contracted rate of interest thereupon from their respective dates and other costs, changes etc., within 60 days from

the date of this publication, failing which the undersigned shall be constrained to initiate proceedings U's 13(4) and Sec. 14 of the

SARFAES| Act, against the mortgage properties mentionad herein above to realize the amount due to ORIX Leasing & Financial

Services India Limited. Further you are prohibited Ufs 13(13) of the said Act from transferring the said secured asset either by way of
sale/ lease or otherwise.

G-

Authorised officer

ORIX Leasing & Financial Services India Limited

Date : 20.12.2022
Place : Hyderabad

Date: 23 December 2022 Sd/- 1 -
Place: Chittoor Sunkara Venkateswara Rao, Liquidator €. Upside post. redemplion of SR shall accrue lo Arohan
IBBI Reg.No: IBBI/IPA-002/IP-N01007/2020-21/13446 d

AFA Valid upto 29 March 2023

assagnimant 1 Eamohan in

process documend by tha Bidde

o8 WEST CENTRAL RAILWAY e 30k procem
CORRIGENDUM No. 11/2022 J
Kindly refer this office advertised
Tender Mo. 40112736 due on
2212 2022 published in advertised
tender notice no EPSMAEZ02Z. The
ameandmant made 2 as under: Tender
Mo. - From 40112786, To - 40222788,
Opening Date From - 22.12.2022 To
30.12.2022. Latest terms & condition

whalsoever in this connachon

Date: December 24, 2022

of 2.00%, on the lowar end of the range of Mal Assats Viskee (NAY) of the outstanding SRs as on that dale. Recovery incaniive ko the
brusies is capped 8l of 5.00% on the gross recovanas in the frust, The trustes shall be entitled bo recover GST, cess of any other
stabulory lincy which I8 of miry becoma leviable under applicable w on mansgpemaent leas and recovery INcentive

The misrested ARCs can conduct due disgence of these assals with immediate afect, afler submitting ‘Expression of Interes! and
expouling & Non-Disclosurs Agresmiant [MOWA) with Arohan. Tha ‘Exprassion of intares? shall be sulbmitied o e Chial Financial
Offiose, Arohan Fnancisl Senaces Limited, DP Block, DF-8, Sector V, 41h Noor PT1 Bullding, Kolkata, West Bangal 100 091 kail i

&, Further delails of the accounts will be seni on emall on axeculion of MDA, on the emall |Ds provided wilth Bw Expression of intenest
(ECH). Thereater, B prospeciive buyers, who submit a Non-Desclosure Agraamant, can underake the due diligence and necessary
nlormabon shall be provided by the ofclals a8 par sMalls provided In Schidule |

f. Tha Stressed Loans shall ba 504 on 'As is, Whare is' basss and “as is whal 5" basis withoul amy recourse 10 the Archan

8- Thie submission of a Bid by the Biddar shall be desmed 1o constute uncondiional accaplance of all B tenms and condiions of this

h. This cui-of date for tha sale of the abovementionad assels shall be spaciied saparabaly al the ime of fnal b submissson &5 part of

The interested parties shall indicale thewr interest by submitting their Binding Bid latest by 6.00 PM, December 28, 2022

Al costs. expenses faxes stamp dulles and lishdlifles incurred by each Bidder in connaction with the Transaction, inclyding [withow
bmitation) in connéction with Due Diligence, praparation andlor submissson of the Bid, including fees of its own advisors, if any, shal
b borme and paid by such Bidder, whether ils Bid is accapled or rejected for any reason and Arohan does not assume any labiity

k. Arohan resenvas ha nght 1o lerminate the salauclion procass al any paint of ime withoul prescnbing any reason tharedl, al IS own
descretion. The decision of Arohan shall be final and binding in this regard

L Paase note that any sale under this process shall be subject 1o final approval by the Competant Authority of Arohan

m. The above staled sale of siressed loans shall be in compliance with Master Direction - Reserve Bank of India (Transfer of Loan
Exposures) Direclions, 2021 dated Seplambar 24, 2021, as amanded from tima o time

fohedule |
and full information is available on Contpct Detnily | Due Diligence Suppod
wiabsila hllps: Dwawiireps.gowin . T— T Emall iD
Principal Chief Material Manager ’
West Central Hﬂ“'l\'ﬂjl'. ..Iahalpur bl Mare assgnmas | arshan. n
e = stan Agrawal assignmen 1 garchan, in

Mole: Arohan shall Eacilitate the officials from the merested parties who have submitled the EO0 within the sSpulaled imelines and
signed the NDA 10 undenake due diligence by providing acoess to relevant data in respect of the loan accounts. The officials of
mleraslad partes are axpactad to verfy at the time of due diligence, the updated position of principal and total dues besides others
for any changes That maghl occur n the lamagium,

For and on behalfl of
Arohan Financial Services Limited
Sl
Anirudh Singh G Thalkur
Head - Legal, Compliance & Company Secretary

STATE BANK OF INDIA

RACPC YELAHANKA (CODE - 18934)
# 511, Prestige star-1st floor, Mysore Sandeep Unnikrishnan Road,
Near Mother Dairy, Yelahanka, Bengalore-560064

Ph:080-29720746. Email: sbi.18%94@shi.co.in

NOTICE FOR SALE OF VEHICLES BY E-AUCTION on 31-12.2022

Motice to pubkc is hereby given to the effect that the vehicle described herein will be sold by State Bank Of India, RACPC Yelahanka
by halding E-Auction an the date and time manboned in this notice is “AS 15 WHERE IS CONDITION®

Sl.  Name of the Reserve| Seizure

No P Loan Alc. NO. Vehicle Model Reg. No. Price | Agent
1|Anthony | Alexander| 38361676146(HYUNDAI 120 SPORTZ +CRDI BEIV F¥A-03-NE-6165 | 536000/ | NPA Squad
2 |Lavakumar IC 38453711443 | HYUNDAI AURA 1.2 AMT KAPPA SX+B5 V1 | KA-04-MX-8651) 674000/- | NPA Squad

Date & Time of E-Auction:31-12-2022 11.00AM to 3.00PM (with unlimited Exlensions of 5 minutes each). EMD: 10% of each
vehicle's Reserve Price as mentioned above, (EMD is Refundable for unsuccessful bidder) For inspection of above vehicles
contact below Mentioned Agency: NPASquad Contact Person: Mr. Shashank Mob: 8663044555,

Terms and conditions : 1. E-Auction is being hekd on "As is where is condition® and the Bank is not responsible for condition or any
other fact affecting the velscles 2. The E Auclion will take place through porial hitps:/fibapiin on 31-12.2022. 3. The intending
purchaserbidder is required 1o submit the amount 1o the valet with e-Bkray on or before 259-12.2022, 4PM and register their name at
https:{fibapi.in 4, For detadled procedure and terms and conditions of E-Auttion, interested bidder may visit hitps:\ibapi.in & download
business rule documenis. 5. All the above vehicles are parked at respective agencies yard as mentioned above. 6. Willing bidders can
inspect the vehicle(s) at the respective yard mentoned above & give best quote (over and above the minimum price) 7. The bidders
have to increase the bidding amaownt by minimum  Rs 5000/- above Reserve price. 8. Bakanca of bid amount by the successful bidder
should be ramitted within 3 days, i.e. 02-01.2023, 4PM failing which EMD amount stars forfeited. 9. Successiul bidders cannot back-out
for any reason. 10. Bank reserves the right to cancel or postpone the auction without price notice. 11. For further detailz you may contact
Autharised Officer, Contact Mo 9480435344

Place Bengaluru,
Date:24.12. 2022

Sdl-
Authorized Officer

UNION BANK OF INDIA

(A Govt. of India Undertaking)
Mahadevapura Branch

Plot No.8, Ground Floor, Indl. Estate,
Devasandra, Behind Bescom, Garudachar Palya,

%= B3
Whitefield, Bengaluru-560048.

Maob: +01 8738205340, E-mail: cb2148@unionbankofindia.com

POSSESSION NOTICE [Rule-8(1)] (For immevable Property)

Whereas: the undersigned being the Authorized Officer of the Union Bank of
India, Mahadevapura Branch, under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest (Second) Act, 2002 [Act
Mo, 54 of 2002) and in exercise of the powers conferred under Section 13(12)
read with rule 3 of the Security Interest (Enforcement) Rules 2002, issued a
Demand Netice dated 11.07.2022 calling upaon the Borrowers: Mrs.
Lakshmidevi and Mr. Govardana Giri K to repay the dues mentioned in the
notice being Rs.58,62,077.96 (Rupees Fifty Eight Lakhs Sixty Two Thousand
Sevenly Seven and Paise Ninety Six Only) with 60 days from date of receipt of
the said notice.

The Borrawer having failed to repay the amount, notice is hereby given to the
Borrowers and the public in general that the undersigned has taken possassion of
the property described herein below in exercise of powers conferred an him/her
under Section 13(4) of the said Act read with rule 8 of the Securty Inferest
Enforcement) Rules 2002 on this 20.12.2022.

The borrower in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of
Union Bank of India for an amount Rs.58,62,077.96 and interest thereon .

The Bormower's and Guarantor's attention is invited to the provisions of Sub-section
{8) of Section 13 of theAct, in respect of ime available, to radeem the secured aasels.
Description of Inmovable Property: All that part and parcel of the residential
house located in Site No.2 (BEMP Khatha No.B38/143/144/02) sktuated at
Krishnappa Line, A Narayvanapura within the regisiration of Sub-District K R
Puram Hobli, Bangalore East Taluk and District, Bangalore Bounded: On the
Morth by : Road, On the South by : Private Property, On the East by : Site No.1,
On the West by : Site No.3.

Date: 20.12.2022
Place: Bengaluru

faaa ds ({7) voion Bak

Sdi- Authorised Officer
Union Bank of India

TENDER SALE
for the BOSCH LTD, EIDADI PLANT.

aterial on Arising Basis From 01-01-2023 to 30-06-2023
N FEL R E PR [T I Factory Waste-125 MT, Scrap Wood- 80MT, M3
Fabrication & Misc -80MT, C | Castings- G0MT, Aluminium & MS Chips-120M T Aluminium
Castings-30MT Scrap Work Bechs, Trolleys-20MT Scrap Aluminium Doors-10MTa £aast
Iron briquettesichips-308T, Used cil-500Barmels,

Scrap MS Componenis-100MT.2nd Grade Skimmed Oil-500 Bamels, Scrap Plastic &
Rubber-T0MT Used lzopher & MTO-100 MT. (For KSPCB Cedificate Holdars anly)

INSPECTION ON 26" December 2022 | SUBMISSION ON 27" December 2022
NOTE FOR DETAILS CONTACT
GIRLP.GUDDAD: 9686173473 | NAVEEN.GH : 9880171503

Synise Technologies Ltd | Visit us on- www.synise.com

W4 BOSCH

e bes

SYNISE
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UNION BANK OF INDIA
’lﬁ“ﬂ @ Unlon Bank , \ermment of India Undertaking)
- Branch : Sarjapura

Mo. 84, First Floor, Above Super Market,

- m Aftibele Road, Bengaluru-362123.

E-AUCTION SALE NOTICE

E-Auction Sale Notice for 30 days Sale of immovable Assets under the
Securitization and Reconstruction of Financial Assets and

Enforcement of Security Interest Act, 2002 read with provison to rule 8
of the Security Interest | Enforcement) Rule, 2002

Motice is hereby given to the public in general and in particular to the
Borrower(s) and Guarantor(s) that the below described immovable property
mortgaged/ charged to the Secured Creditor, the symbolic possession of
which has been faken by the Authorised officer of Union Bank of India
{secured Creditor) will be sold on “As is where is", "As is what is” and
“Whatever there is basis” on the date mentioned below, for recovery of dues
as mentioned hereunder fo Union bank of India from the below mentioned
Borrower(s) and Guarantor(s). The Reserve Prce and the Eamest Money
Deposit are also mentioned hereunder.

Name and address of the Secured Creditor : Sarjapura Branch, No. B4, First
Floor, Above Super Market, Attibele Road, Bengaluru-562125.

Name and address of the Borrower, Co-Applicant and Guarantor:
1. Mrs. Jain Swarnamala W/o Mr. Ashok Kumar Pokarma, No. 232, 9th Main, 16th
Cross, fth Sector, HSR Layout, Bangalore, Kamataka-560102. Guarantor : (2) Mr.
Ashok Kumar Pokama Sio Sn. R.Shanthi Chandra Jain, HSR Layout, Bangalore,
Kamataka-360102.

Amount due: Rs.1,21,09,358/- (Rupees One Crore Twenty One Lakhs Nine
Thousand Three Hundred Fifty Eight Only) as on 20.06.2022, plus subscription
interest thereon.

Description of immovable secured assets to be Sold; All that piece and parce| of
the Commercial Building consisting of Ground Floor, First Floor and Second Floos,
Site measuring 4220 sq.ft formed in Sy, Mo, 26 of Site No.3, New No. 4 & 5, BEMP
Katha No. 488/480v474/480/26/3, Begur Hobli, Hongasandra Village, Bangalore
South Taluk, Bangalore-560068. (Property description as specified in the Sale Deed
dated 6757/1999-20:00) On the North : Private Property, On the South : Road, On
the East : Ramaining Portion of the Property in Sy.No. 26, On the West ; Remaining
Paortion of the Property in Sy.No. 26.

Reserve Price : Rs.2.44.30,000/-

(Rupees Two Crore Forty Four Lakhs Thirty Thousand only)
Earnest Money to be Deposited: Rs.24,43,000/-
(Rupees Twenty Four Lakhs Forty Three Thousand Only)
{10% of Reserve Price)

Date and time of E-Auction: 25.01.2023, 11.00 A.M to 2.00 P.M,
{with 10 min unlimited auto extensions)
Last date for submission of EMD : On or befora the commencament of e-Auction,
E-auction website; www.mstcecommerce.com

For Detailed terms and condifion of the sale, please rafer fothe link provided in

(1) bvttpes: iwnanw. ibapi.in 2} warw. unionbankofindia.co.in

Theintending purchases requene to regisier throwgh ;
https:'www.mstcecommerce.com/auctionhomefibapifindex.jsp

The anline E-auction will be held through website: https:iiwww.mstcecommerce.com
For auction related queries e-mail to sarfaesifunionbankofindia.com or, contact Union
Bank of India, Sarjapura Branch, No. 84, First Floor, Above Super Market, Attibele
Road, Bengaluru-562125. Phone No, 080-27823355, Mobile No, 9597530421,

Date: 16.12.2022 Sd/- Authorised Officer
Place: Bangalore Union Bank of India.

The Indian Express.
For the Indian Intelligent.

1 look at every side

before taking a side.

Inform your opinion with
insightful perspectives.

< T helridiciri EXIPRESS

indianexpress.com
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